IN THE CENTRAL ADMINISTRATIVE TRIBUWAL
PRINCIPAL BENCH
Ne W DE LHI.

OA N0.2580/1993 - 6\

GNew Delhi this the 12th day of July, 1999.
4

Hon'ble Shri V.Ramakrishnan, Vice Chairman(a)
Hon'ble Smt.lakshmi Swaminathan, Member (J)

Ticket Checking Staff Kalyan Samiti,
Near Quarter No.246, Railwyay Harthala
Colony, Moradabad-2444001

through
its authorised Member

She.Akhilesh Kumar Banpsa?,
Traveliing Ticket Examiner,
Northern Railway, Dshradun.

(By Advocate Sh.S.K. Gupta ) «esApplicants

Versus

Union of India through 3

1.The Secretary,
Railway Board, Rail Bhauwan,
Rafi Marg, New Ds1hi=1

2.The Genera) Manager, Northern Raijuay,
Baroda House, New Dejlhi-1

3.The Divisiona] Rail Manager,
Northern Raijway, Moradabad

Oivision, Mgradabad, «+.Respondents

(Ncne for the respondents )
ORODE R (ORAL)

(Hon'ble Smt.lakshmi Swaminathan, Member (3)
Sh«SeK.Gupta, learned counse] submits that the applicants
seeky permission to withdraw the OA as the reviefs sought for in

the 0A have since been granted by the respondents.

2. Permission to withdraw the OA is granted.
3. In visw of the above, OA is disposed of as withdrawn.
No costs. -
(Smt.lakshmi Swaminathan) (LsRamakrishnan )
Member(J) ‘l!ice Chairman (A)

RE

Later on shri ReP.Aggarwal, 1sarned counse? for the

feépondents appeareds o éﬁzb//j/ﬁ”’
- \ ’ /

(Smt.lakshmi suaminathaa%”’// (B.Ramakrishnan )
Member (J) Vice Chairman(A)
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